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grfee T THfAT
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. 1074] 7% oY, TRrerETE, AT 3, 2026/F 12, 1947
No. 1074] NEW DELHI, TUESDAY, MARCH 3, 2026/PHALGUNA 12, 1947
TEF TRART i TSN HaATaq

T< fReett, 3 979, 2026

FT.3M. 1126(3).— Fea T TR o, TS ToqT Atarf=aw, 1956 (1956 FT 48) (orer zad zae
THTT Ih ATATHIT FFl TAT 8) Al g7 3F l ITART (1) F T JAHT &f T2 AT TLHL 6 a6
TRaEd T TSN AT A ATIHAAT HEAT 3. 6067 aT@ 29/12/2025, ST AT & IS4,
T, 9 |, @ve 3, ITEE (i) § THAT ¥ T2 off, FRT 7T T3 T5T & qRE ™orer § NH146
5. Y. 108.115 & f.91.149.141 TF F THT ToHT * [ATT (AETRLA / AL AT & 99, (=),
LA, T T TATAT & 70 I ATILAAT & 3T g | ey | &7 oo #3 % o
rer ¥ T i ofF ;

ST Ih SATIGAAT T AT 3Ih SATTHIAT shl 1T 3F Al ITATT (3) F eref= ar<ra 01.01.2026 Fr
#Sht S WA ST QRIS E# ST | TRTT [haT 91T T

STafeh T TTTEHTLT 1 1T 3T % qgd a9 A9 ITH gs 8, o a2 o= o mam g s 39T 3t=a
=7 7 e o

T TerH ITTARTET § I SATATHIH T 9T 39 T STLTT (1) F ATEL H, Fea 1T TLRTE F AT
BRI

1547 GI/2026 )
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qd: TG, Feal T LRI, AT ITARTT 7 3 A 918 31 T 9% 32 3% Atarf=aw v g 39
T 3T (1) FRT T= AR FT RN F7d g0, Tg =J00T Fdt @ & 36 et § Bffae w1
AT TATS % o sretr 36 st =i

ST 3T, Fea T HLATE, Ih ATATHIH shl 1T 35 il ST (2) F ATHLIT | T AT Flddl & T
TH ATEEAAT % TSI H TR I, I ALAT H [AAeg G THT Feea t F 6 g arcdfvds &9
H el T GLRTE | A2 g1 Smaf |

SRRl
T T2 TST & a0 f5ror & NH146 F .11, 108.115 & f6.11.149.141 F g eiw it S avett

AT ARd et §4=mT A faeam)

RTT 7T IT9: Heg Y= [ Rrd 1 9Mm: AR |
PP | GdeuTEn (YU FTUPR| HYAH || Y sTeEwa | el Raes
e upfd @FT H) SAfRT &1 =1

L1 | 2 L 3 | 4 | 5 | 6 |

[T @1 1w AeaTe |

[wTia &1 AT =R |
1 10 WRBRI RES] 0.08|| (M 1) TeHT

RIRE]

E |15 R [Rifera I 0.05|[Xaid fdT gordie |

3 16 it Rifera I 0.8|[gomigT AT A~ |

l4 IKE it |Rifera I 0.3|[RTdR firelT sERET |
5 19 B Riferd 0.6|RTHaRA fUar e
19/1

6 19 [GEl Rifaa 0.2/ gt Ui =
LEIESERINNINIEIE
Ao fOdr = ugiT
TR&fD elaTs
19/3

7 20 EBEI Riferd 0.25|[HIdETS §aT
UIEZRERICARERIREl]
My, fa-=r fuar
M audTe, gRGWI
AT Mepauare, S
fOdT TR

8 5 BEil Riferd 0.5|[HAGHAR fUrar

EIEGIS|

E l6/2 |t |Rifea I 0.515|[seRT fraT Ravr |

10 7/3 Gl Rifa 0.045|[MRATHHAR fUar
CIEGIS]

11 7/4 R [Rifea I 0.805| [T Telt SHEHAR |

12 7/5 [BEl Riferd 0.1/ Tell ST aAR
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13 8/1

0.15|RT9 foreTr g<ivaTe

14 8/2

0.37||3RNPHHR fuar

id BT A1H: HRES!

15 175

i

1.45 Rig grerar foam

16 201/1

E

0.05|RTSIH AR fuar

17 202/2/1

0.04|RTSIH AR fuar

18 |202/2/2

0.04|[ExT fore detra

19 204

0.06|[@Ha fuar Siara

20 204

0.06|[g¥mH fuar e

204/3/1

21 249

0.005|[ATEd Telt e

22 |l254/1

0.025| AR T frwprre |

[7Ta BT AT R

23 9/1

0.02|[srerAga

4 o

TTa T AT AT

25 103

0.05| XM a%=g fudn

26 105

0.03|[Ap e ST faT
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27

105

REl

Riferd

0.8

CRIERERIRISIES
At T fOraT
B

105/2

28

105

E

0.08

CRIERERIRISIES
Apd T fodr
AT

105/4

29

11/1

0.062

3Hfd R fUar
e

30

11/2

0.045

AT HUR U

31

138

0.8

%Rutﬂquvwfﬁ?n

32

138

g 2 g4 2

0.25

33

139

0.03

34

143

0.01

299/39

0.025|

36

30/1/1

0.065

37

30/2/1

i

0.065

38

32/1

il

0.15

39

32/2

il

0.015

140

133

0.08|

41

34

0.1

42

35/1

0.2
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43 35/2

0.5

44 36/2

E(Ed

0.67

45 40

E

0.1

46 41/1

il

0.02

47 42/1

il

0.015

0.025

49 44

0.06

50 44

0.08

51 63/1/1

0.705

52 6312

0.17

53 63/3

1.065

54 |l63/4

0.11

[ foran et

55 63/5

0.24




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

ORISR

56 63/6 Gl Rifaa 0.57|[qgHE g~ fur
TR 3GHG

57 l63/7 |t | Rifera | 0.34|[S= e eyt |

58 |63s8 |t | Rifea | 0.085|[S31 forer At |

59 64 [BEl Riferd 0.34|[1% PR I fUar
IR , GG
R Ul B,
BRG]
ORI, GgHG
RIMERCRIN ST
HEHG R foar
TTCTRR 3(8HE, IR
O ORI

60 |i65/1 it |Rifera I 0.04[@weE U Raa= |

61 65/2 BEil Riferd 0.02|[=rifd T faer
CENIREIRERIGE
T G Ry

62 65/3 [GEl Rifra 0.92||3Rfd=< fuar gerRiiRe
wﬁmqrﬂi’mﬂ
vieg e
ﬂﬁa‘q'rs‘é?ﬂ 3T,
UENEATRIRE

63 71/10 B! Riferd 0.27||9ehTRI AR U
IR A8

64 71/11 Gl Rifa 0.27|[9hTRI $UR HTg fUar
RIERIERIR

65 71/8/2 Kl Riferd 0.21([[ ST ATYRT Tall
R AR AR

66 71/9/2 [GEl Riferd 0.16([ ST AT Tl
R $AR AR

67 73 i [Rifera I 0.039|RE=iiTT fordn IR |

8 |l76/1 (RS [Rifa I 0.027|[SrTar fe gereie |

69 78 IRDBRY RES|] 0.34||(RMDHIT) TLUCRT
RURE]

[TTa 1 AT WARSITGR |

70 236 IRDRI ERWIA 0.08||(RTH 1) TLUCRT
RURSE]

71 237 it |Rifea | 0.1][enfeeft ueht v |

72 256 IR eS|l 0.06||(RMIDHIT) TLTCRT
BURE]

73 257 BEil Riferd 0.07|[TTRY =raferT it
ferdiig It geb
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7

IRefH fgHdRig 3
Toh

74

271

0.08

3iford o
ESEIRSKINGEINDLY
O sroTHigH, sifdbd
O SoHe

271/1

175

l277/2

o

R |

0.054|RMHIR fordr IR |

176

282/1/2

[

R |

0.12|[Herde fore ae=

77

[286/1

|

R |

0.03|RTge T IAPIAR |

78

287/1

0.015

Tohd e T goiRT

FHAR goit A7 geeliarg
a1 goI HHR gect!
SdT oI HHAR

79

359

B

0.06

EEREZICEG]]
CALGIRERIC

80

367

E

0.21

FUHIT IH
PWHHR O
YA G
367/1/2

81

367

0.075

ST fOdT BIeR™
367/5/1

Total”

17.757|

[®1. §. NHAI/BPL:SAG/LA41010/2020/3a/3D]

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

NOTIFICATION

New Delhi, the 3rd March, 2026

ag e ™, Aeaw

S.0. 1126(E). — Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 6067 Dated:29/12/2025, published in the Gazette of India, Extraordinary, Part Il, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and operation
of NH146 in the stretch of land from Km. 108.115 to Km. 149.141 in the district of SAGAR in the state of MADHYA
PRADESH

And whereas the substance of the said notification has been published in #Free Press and Raj Express# on
01.01.2026; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled the
same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has submitted its
report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers conferred by
the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land specified in the
said Schedule should be acquired for the aforesaid purpose;
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And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby declares
that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH146 in the stretch
of land from Km. 108.115 to Km. 149.141 in the district of SAGAR in the state of MADHYA PRADESH

State: MADHYA PRADESH

||District: SAGAR

Sl. No. Survey/Plot

Number

Type of
Land

Nature of
Land

Area

(in Hectares)

Name of Land
Owner/Interested
Person

L 1 | 2

|Ta|uk: Rahatgarh

Village: Kishnpur

1 10

Government

Road

0.08

Government of Madhya
Pradesh,

b5

||Private

|[Irrigated

0.05|[Rajeet son of Brijmohan

3 |us

||Private

|[Irrigated

0.8

||Brijmohan son of Puran

4 18

Private

Irrigated

0.3

Ranveer son of
Amarsingh

5 19

Private

Irrigated

0.6

Ramcharan son of
Gyaprasad
19/1

Private

Irrigated

0.2

Nidhi daughter of
Roopsingh,Ruchi
daughter of
Roopsingh,Leelabai
widow of
Roopsingh,Gabbarsingh
minor son of Roopsingh
guardian Leelabai

19/3

Private

Irrigated

0.25

Motibai Bewa
Gokalprasad,Smita
Daughter
Gokalprasad,Dinesh
Father
Gokalprasad,Harikrishna
Father
Gokalprasad,Deepesh
S/O Bhogiram

Private

Irrigated

05

Nirmalkumar son of
Babulal

9 6/2

Private

Irrigated

0.515

Balram Father of
Shivprasad

10 7/3

Private

Irrigated

0.045

Nirmalkumar son of
Babulal,

11 714

Private

Irrigated

0.805

Neelam wife of
Anandkumar

12 |l7/5

||Private

|[1rrigated

0.1

|[Sandhya wife of Anil
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||Kumar

13 8/1

Private

Irrigated

0.15

Raju Father
Hariprasad,Rajni
Daughter Hariprasad
,Suhaagrani Wife
Hariprasad,Ashok Kumar
Father
Hariprasad,Vijaykumar
Father Hariprasad,Kranti
Putri Hariprasad

14 8/2

Private

Irrigated

0.37

Ashokkumar son of
Hariprasad

[Village: Mirkhedi

15 175

Private

Irrigated

1.45

Bundel Singh Bundela
son of Bhaiya Lal Singh
Bundela

16 201/1

Private

Irrigated

0.05

Rajkumar son of
Ghasiram

17 202/2/1

Private

Irrigated

0.04

Rajkumar son of
Ghasiram

18 |202/2/2

||Private

|[Irrigated

0.04

||[Harnam son of Shrilal

19 204

Private

Irrigated

0.06

Kamal, son of Shrilal
204/2

20 204

Private

Irrigated

0.06

Harnam son of Shrilal
204/3/1

21 11249

||Private

|[Irrigated

0.005

|IMaghavi wife of Neeraj

22 254/1

Private

Irrigated

0.025

Neeraj son of
Vishnuprakash

|Vi||age: Parasari Tyonda

23 9/1

Private

Irrigated

0.02

Brajmohan son of
Halkai,Golu Kurmi son
of Halkai Kurmi, Shanti
Bai Kurmi widow of
Halkai Kurmi

24 9/2

Private

Irrigated

0.04

Krishnabai, wife of
Mansingh,

|Vi||age: Senpa

25 103

Private

Irrigated

0.05

Ramswaroop, son of
Manaklal, Rajkali,
daughter of Manaklal,
Rajbai, daughter of
Manaklal, Mayabai,
daughter of Manaklal,
Rajkumari, daughter of
Manaklal, Phoolbai,
daughter of Manaklal,

26 105

Private

Irrigated

0.03

Saiful Islam Son of
Abdul Salam
105/1

27 1105

||Private

|[Irrigated

0.8

|\Waseem son of Salam,
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Shaiful Islam son of
Salam
105/2

28

105

Private

Irrigated

0.08

Waseem son of Salam,
Shaiful Islam son of
Salam

105/4

29

11/1

Private

Irrigated

0.062

Amit Kumar son of
Rakesh

30

11/2

Private

Irrigated

0.045

Anil Kumar Father
Randhir Singh

31

138

Private

Irrigated

0.8

Satyanarayan son of
Jeevansingh
138/8

32

138

Private

Irrigated

0.25

Anjulata Yadav wife of
Suresh Yadav
138/9

33

139

Government

Road

0.03

Government of Madhya
Pradesh

34

143

Government

Road

0.01

(Government)
Government of Madhya
Pradesh

35

299/39

Private

Irrigated

0.025

Prembabu son of
Bundelsingh

36

30/1/1

Private

Irrigated

0.065

Vachansingh son of
Jeevan, Ramswaroop son
of Manaklal

37

30/2/1

Private

Irrigated

0.065

Vachansingh son of
Jeevan,Ramswaroop, son
of Manaklal

38

32/1

Private

Irrigated

0.15

Sachin Meena son of
Vachansingh

39

32/2

Private

Irrigated

0.015

Vachansingh son of
Jeevan, Ramswaroop son
of Manaklal

l40

[Private

|[Irrigated

0.08

|Wahid son of Suleman |

41

34

Private

Irrigated

0.1

Temple
Shridevjanakiramanji
Shridevvijayraghavjibake
father Deh Mu Mahant
Ghanshyamdas Chela
badridas Sagar Prabhand
District President

42

35/1

Private

Irrigated

0.2

Vinod Kumar Meena son
of Prithvisingh

43

35/2

Private

Irrigated

05

Jayarani wife of
Ramkrishna

44

36/2

Private

Irrigated

0.67

Musev son of Mustaq
Ahmed Khan

1140

||Private

|[Irrigated

O.1||Harnam Singh son of |
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11

Maharaj Singh, Prembai
widow of
Ghasiram,Mahendra
Singh son of Maharaj
Singh,Vidhabai daughter
of Maharaj
Singh,Bhagwati daughter
of Maharaj
Singh,Mukesh son of
Maharaj Singh,Mardan
Singh son of Lachhman
Singh,Rajkumar son of
Maharaj Singh,Phoolbai
daughter of Maharaj
Singh,Komalbai widow
of Maharaj Singh,Jeevan
Singh son of Shivcharan,
Brajwati daughter of
Maharaj Singh,Nirpat
Singh son of
Moolchand,Manaklal son
of Shivcharan,Devendra
Singh son of Maharaj
Singh,Mohar Singh son
of Maharaj Singh

46 41/1 Private Irrigated 0.02||Ramkishan son of
Nanhelal

47 42/1 Private Irrigated 0.015|[Nirpatsingh son of
Nanhelal

48 43 Private Irrigated 0.025||Rameshwar son of
Nanhelal

49 44 Private Irrigated 0.06||Osab Nabalik son of
Rahis, guardian Rahis
44/1

50 44 Private Irrigated 0.08||Zahid Nablik son of A
Rahup, guardian A
Rahup
44/2

51 63/1/1 Private Irrigated 0.705||Ratiram son of Gajraj
Singh

52 |l63/1/2 ||Private |irrigated || 0.17[Isha son of Lalmiyan

53 63/3 Private Irrigated 1.065||Muhammad Haroon son
of Gulsher Ahmed

|54 6374 ||Private |[Irrigated | 0.11]{Isha son of Lalmiyan

55 63/5 Private Irrigated 0.24||Chandansingh son of
Gajraj Singh

56 63/6 Private Irrigated 0.57||Muhammad Haroon son
of Gulsher Ahmed

|57 |163/7 ||Private |Irrigated || 0.34|[Isha son of Lalmiyan

|58 |l63/8 ||Private [irrigated || 0.085]|Isha son of Lalmiyan

|59 |64 ||Private Irrigated || 0.34||Narendra Kumar Rai
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father Manoharlal,
Mohammad Farooq
father Haroon , Chandan
Singh father Gajraj
Singh, Mohammad
Shadab father Haroon,
Mohammad Haroon
father Gulsher Ahmed,
Ratiram father Gajraj
Singh

60 65/1

Private

Irrigated

0.04

Khemchand son of
Khilan

61 65/2

Private

Irrigated

0.02

Shanti, daughter of
Khilan, Kamla, daughter
of Khilan, Prabha,
daughter of Khilan

62 65/3

Private

Irrigated

0.92

Arvind, son of Tulsiram,
Raj, son of Tulsiram,
Golu, son of Amol,
Rajendrabai, widow of
Amol, Dhanraj, son of
Amol

63 71/10

Private

Irrigated

0.27

Prakash Kumar son of
Gyaprasad Sahu

64 71/11

Private

Irrigated

0.27

Prakash Kumar Sahu son
of Gyaprasad Sahu

65 71/8/2

Private

Irrigated

0.21

Dimple Maheshwari wife
of Rajesh Kumar
Maheshwari,

66 71/9/2

Private

Irrigated

0.16

Dimple Maheshwari wife
of Rajesh Kumar
Maheshwari,

67 73

Private

Irrigated

0.039

Khubsingh son of
Rajaram

68 76/1

Private

Irrigated

0.027

Jagannath son of
Mulchand

69 78

Government

Road

0.34

Government of Madhya
Pradesh

IVillage: Aeranmirjapur

70 236

Government

Charagah

0.08

Madhya Pradesh
Government

71 23776

||Private

|[1rrigated

0.1]

[Savitri Wife Shivprasad

72 256

Government

Road

0.06

(Government)
Government of Madhya
Pradesh

73 257

Private

Irrigated

0.07

Gauri minor daughter of
Himmat Singh urf Halke,
guardian Himmat Singh

alias Halke

74 271

||Private

|[1rrigated

0.08||Ankit son of Brajmohan, |
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Lalitnarayan son of
Brajmohan, Ankit son of
Brajmohan

271/1

75

27712

Private

Irrigated

0.054||[Ramkumar son of

Rajaram

76

282/1/2

Private

Irrigated

0.12|(Mulchand son of

Govardhan

77

[286/1

|Private

Irrigated ||

0.03||Rahul son of Ramkumar |

78

287/1

Private

Irrigated

0.015||Sanket Naba Father

Brijesh Kumar, vali
Mother Hallibai Widow
of Brijesh Kumar,
Hallibai Widow of
Brijesh Kumar

79

359

Private

Irrigated

0.06||Pradeep Kumar son of

Kamta Prasad

80

367

Private

Irrigated

0.21||Krishnakant alias

Krishnakumar Father
Bhagchand
367/1/2

81

367

Private

Irrigated

0.075||Baijnath Father Kaluram

367/5/1

Total||

17.757 |

[F. No. NHAI/BPL:SAG/LA41010/2020/3a/3D]
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